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X AT
(=TeroT 9& HeT )
=T
faemae, 3 7T+, 2026

X srtefaae, 1989 @it aRT 20%F & siqiq gaT
FT.31. 1166(37).—=1 srfarfa=rm, 1989 (1989 =T 24) &t &y 20% #H Iuamr (1) & =
THTT I ATATHIH gl AT &, T T&T AR 0 TINT Fd g0, Frald AR qrasiiee® 3297 & o
AqE B F T8 UHT i #r Sreer S@fera auie der e § R g, s & Eew Yo ot
TRAT-TegeNTg (ATETHIE ) IIZLH (240 FFATHTe?)” Fvaq® el & qreaT feare!, Agrrg g §
fAeaTEs & T sraea s 8, Uag g0 ATSUg FEA 6 SO ST Al HATTOIT HLaT gl

S W # Raas e A =Ah 39 ATSg=AT & TSI H OG0T I A A | o & Al &
AT ITH ATATAH 0T 91T 209 T ITLTT (1) F T, TATE TAST 6 (o Ut 7 % oTSiT Ua ITAT
F T I AT FHL T

THT S e, FeAT AT, ST i e a7 sgEures sttt =R, Ser =
HEIY &I o & oA ST T SHe e Sarerd fohdl STOd T Je49 TTTeehT<r ATerashdl i
FAThRE &9 ¥, el A=At % ATead § GAaTs H7 Aa9Y TSI HOT 3 U 97 el il qaare Hied

1603 G1/2026 (1)
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TFom Uy srfafies St 7f% 1S 81 a7 F2 o TETd, S 9T ATIARTT Saedh THeA, SMaer g Al 7
IT AT SATATT AT AT FHT AT

I At i grr 207 F ITYTRT (2) F Aef it wery arfersy grer AT A e oft areer
S| O 2| SATEg=T & STelI9 o ATeAl 17 &1 1@ Ud 37 A ITAed ¢ 37 [Zaasg ARk g
IRt fAfreror e wrferesTY & Ui wrater T § FRAT ST AeRar gl

AT
zferor g wewr Yo F siavta AW 3o afismr “iifRar-segrarg (FRrhie ) Agder (240 fFeie)”
TR oot & qrqaT Riearat, A8y T & forg, stfeRger el St 3 forg st & afga a1 s9+ dea

gfw &1 s -
et 7 9 - IR AT RicaTgT TT- AIY
) 7/12
& | o e 1 T wi | T | ey
(F.3me/=T.H)
(1) (2) (3) (4) (5) (6)

1 | RiREmd | sfEmer s diger, 9fEor s qig, 59 0.60 0.022

forqer A wge
2 HeEer | Ear AgH aa] 51 0.86 0.049
3 fHaTet | W "It 9 50 0.60 0.027
4 | R | e e T 49 0.87 0.030
5 fHarer | feeiy T aee 48 0.80 0.023
6 | R | fee fesa ar 47 0.49 0.017
7 | TieaEt | gEea fGesa anae 46 0.46 0.020

HIXLET 3T, 55 HeA1d aegly, At fomaa | 190 0.10 0.056

STRY, TaTaTs 2T gy

9 | fHearEr | Troreray TETS MY, THEHT AT FHFe,
et TSt A, steme TSt [,

> o, AT e 189 0.10 0.034

FTTET THTSH HET
10 | foeamEr | gamee fEomET g 188 0.10 0.027
11 | Fieaer | =g fGre e, e e gy, gier

HIXLAT ST, 5§ FeATH og1e, AT 9T 187 0.10 0.048

STRY, TaTaTs 2T g
12 | THeamdt | AR gE@ad 31, ATHMEY q@ad 3T 186 0.40 0.051
13 | Famer | Wiz saE™ Feaqar 183 0.44 0.016
14 | Feaer | foefiz dame™ Feruar 182 1.24 0.010
15 | Feamer | Wiz aEm™ Feaqar 181 0.90 0.005

Total 0.435
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(1) (2) (3) (4) (5) (6)
1 Fﬁ?" TRETH wrefET S 49 1.54 0.041
2 | FqawE | e RATSit Sy, e Fwag PaEare,
A | TSt wag Sadre, gl Fag Sadre, et 50 0.80 0.028
TTHT, FTSIT AT
3 aﬁ:r“l " | S e e 51 0.74 0.035
4 d:ﬁ‘l;:-q FENERIENERSERIEESNIRIETICERSERISE 52 0.72 0.041
Total 0.145
1 | AEARN | AFEL ATHUE T4TE, AT a9ge 94T, 5T
AATHI ATAES, OAT T qTAEE, LATI 80 1.98 0.020
A HITe
2 | AMATEr | ATHSE AT 3T, TSI a1 3T, AHETETs
AT b, TS e ST, T0reT Frerae
ST, HATATE ATSHT HTdes, TR LT AN, 96 1.13 0.008
HATTAT FI G, T AT FHlAd, HATaTS
qftare sTRy
3 | AMATRl | 3F% A SHITAT, TSN e TRATT, 118 0.28 0.031
ddldis slHg dlelH
4 | SIETET | TS 3 WEEHT, W] HOOA AL, A | 0.46 0.031
T IS, {5AT H97F HIShY
5 | AMaTer | AT A e, TavE HagT THeh,
IS U T, FAS TATL A, o 153 0.27 0.086
TATT 9IS, ATAT TR HATH, T TASIFAT
HATH, ATAFAT ATETT TTHEH
Total 0.176

FT AN : 0.756 gFea<

[, &, ST Ishs-fer e rTs) 2072 |
T WedANE, &I VeTHHE srterarr (Fato)

MINISTRY OF RAILWAYS
(South East Central Railway)
NOTIFICATION
Bilaspur, the 3rd March, 2026
Notice Under Section 20A of the Railway Act, 1989

S.0. 1166(E).—In exercise of powers conferred by sub-section (1) of section 20A of the Railways Act,1989
(24 of 1989) (hereinafter referred to as the said Act,) the Central Government, after being satisfied that for the public
purpose, the land, brief description of which is given in the schedule annexed hereto, is required for the execution of
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Special Railway Project, namely “Gondia — Balharshah (Chanda Fort) Doubling (240 Km.)” in the Taluka of
Sindewahi, District Chandrapur, State of Maharashtra, hereby declares its intention to acquire such land.

Any person interested in the said land may, within a period of thirty days from the date of publication of this
notification in the official gazette, raise objection to the acquisition for the aforesaid purpose under sub-section (1) of
section 20D of the said Act.

Every such objection shall be made to the Competent Authority namely, Sub Divisional officer and Land
Acquisition officer, Chimur, District Chandrapur, Maharashtra in writing and shall set out the grounds thereof and the
Competent Authority shall give the objector an opportunity of being heard, either in person or through a legal
practitioner and may, after hearing all such objections and after making such further enquiry, if any, as the Competent

Authority thinks necessary by order either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 20D of the said Act shall be
final. The land plans and other details of the land covered under this notification are available and can be inspected by
the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief description of the land to be acquired, with or without structures for the Special Railway Project namely

Name of District - Chandrapur

Maharashtra State under South East Central Railway.

Taluka - Sindewahi

“Gondia — Balharshah (Chanda Fort) Doubling (240 Km.)” in Taluka Sindewahi, District Chandrapur,

State — Maharashtra

Total Area .
Sr.| Name of Survey as per Acquisition
! . Name of land holder Area
No.| Village No. 7/12 (in Ha.)
(in Ha.) '
1) (2 3) “) (5) (6)
1 | Sindewahi | Avinash Vasudev Mohule, Pravin Vasudev Mohule, Shital 57 0.60 0.022
Vasudev Mohule
2 | Sindewahi | Revata Madhukar Borkar 51 0.86 0.049
3 | Sindewahi | Mangala Maroti Therkar 50 0.60 0.027
4 | Sindewahi | Vandana Dilip Borkar 49 0.87 0.030
5 | Sindewahi | Dilip Dadaji Borkar 48 0.80 0.023
6 | Sindewahi | Vinod Vitthal Borkar 47 0.49 0.017
7 | Sindewahi | Sukhdev Vithal Borkar 46 0.46 0.020
8 | Sindewahi | Dattu Jhingru Nikure, Vinod Jhingru Nikure, Sumitra
Moreshwar Thakre, Indu Kailas Devhare, Soni Bhimrao 190 0.10 0.056
Thakre, Shantabai Jhingru Nikure
9 | Sindewahi | Rajeshwar Ramaji Nikure, Prabhakar Ramaji Nikure, Dilip
Ramaji Nikure, Ashok Ramaji Nikure, Sulochana Gurudas 189 0.10 0.034
Samarth, Subhash Ramaji Nikure, Yashoda Ramaji Nikure.
10 | Sindewahi | Sudhakar Vithoba Nikure 188 0.10 0.027
11 | Sindewahi | Dattu Jhingru Nikure, Vinod Jhingru Nikure, Sumitra
Moreshwar Thakre, Indu Kailas Devhare, Soni Bhimrao 187 0.10 0.048
Thakre, Shantabai Jhingru Nikure
12 | Sindewahi | Manohar Sukhdev Thakre, Gyaneshwar Sukhdev Thakre 186 0.40 0.051
13 | Sindewahi | Milind Ambadas Katkamwar 183 0.44 0.016
14 | Sindewahi | Milind Ambadas Katkamwar 182 1.24 0.010
15 | Sindewahi | Milind Ambadas Katkamwar 181 0.90 0.005
Total 0.435
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) 2 3) 4 (%) (6)
1 | Navegaon Loan | Parasram Kashinath Lenzhe 49 1.54 0.041
Navegaon Loan | Asha Girmaji Borkar, Nanaji Kavadu Jivatode, Ramji
2 Kavadu Jivatode, Srihari Kavadu Jivatode, Modi Rama, 50 0.80 0.028
Karji Rama
Navegaon Loan | Jagannath Gopal Biswas 51 0.74 0.035
4 | Navegaon Loan Devre'lo Bhaurag Jl\(atode, Usha Bhaurao Jivatode, 57 0.72 0.041
Pramila Dhanraj Srirame
Total 0.145
1 Lonwahi Manohar Shamrao Pawar, Satish Manohar Pawar,
Ranjana Omprakash Wankhede, Sushma Pravin 0 1.98 0.020
Wankhede, Shubhangi Manoj Korde
2 Lonwabhi Namdev Bapu Thakre, Rushiji Bapu Thakre, Anandabai
Watu Mule, Gajanan Murlidhar Thakre, Ganesh
Murlidhar Thakre, Ambabai Bhaskar Kawle, Mukta 96 1.13 0.008
Ashok Nagose, Bharti Suresh Khankure, Rajni
Nandeshwar Kolte, Manjulabai Murlidhar Thakre.
3 Lonwahi Dukru Sukru Dongarwar, Bajirao Sukru Dongarwar, 118 0.28 0.031
Banabai Domdu Kodape
4 Lonwabhi Vijay Devan Bharadkar, Manaswi Sanjay Bharadkar,
Lochana Sanjay Bharadkar, Sanjana Sanjay Bharadkar 12071 0.46 0.031
5 Lonwahi Ishwar Sitkura Ramteke, Devrao Sitkura Ramteke,
Vimal Shankar Gedam, Kamal Gulab Meshram,
Kalpana Dayalu Shende, Asha Arun Meshram, Durga 153 0.27 0.086
Rajkumar Meshram, Shashikala Bhagwan Ramteke
Total 0.176

Grand Total : 0.756 Hac.

[F. No. DCE/C/III/G/G-BPQ(CAF)/20A/2]
MUDIT BHATNAGAR, Chief Administrative Officer (Con.)
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